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(b) the schemes approved by the 
Central Government and the indw-
tries set up during the Second Five 
Year Plan: 

(c) the schemes received for setting 
up new industries during the Third 
Five Year Plan; 

(d) the schemes which have been 
approved for setting up the new in-
dwtries during the Third Five Year 
Plan; and 

(e) the places where it is proposed 
to set up new industries in U.P. dur-
ing the Third Five Year Plan'! 

The Minister 01 Industry (Shri 
MaIlDbbai Shah): (a) to (e). It is very 
difficult to collect these information. 
However, if the Honourable Member 
is interested in any particular cate· 
gory of industries, I will try to collect 
the necao;ary information. 

Market near Deihl Railway Station 

154'7. Shri P. C. 80r00ah: Will the 
Minister- of Rehabilitation IlDd MIno-
rity Affairs b<> pleased to state: 

(a) whether the Municipal Corpor-
ation. Delhi has submitted a sc'heme 
to Ministry of Rehabilitation for the 
construction of a new market near 
Delhi Railway Station for the rehabi-
litation of shop keepers in thE' Old 
Lajpat Rai market: 

(b if SO. thf' detailll of the scheme; 
and 

(c) what is the estimated coo of thr' 
scheme? 

TIle ~  01 aebabUUaU-. aDd 
MIDortty Main CSIu1 Mebr CIaaDd 
KIIuuIa): Ca) to Cc). The Delhi Muni-
cipal C«poration bas under con&Ider-
.tiOn • lCbeme to construct. market 
on Auckenlek Aramph lite near 
Delhi Railway Station. The iCbemf: 
has not yet been received \n ttle Min· 
iortry of Rehabilitation. 

CorruPtiOn cues In D.O.S. 1& D. 

1548. Sbri Brajesbwar Prasad: Will 
the Minister of Works, BoosIDc IUld 
Supply be pleased to state: 

(a) how many oftlcers in the D.G. 
S. & D. organization have been sw-
pended or dismissed on charges of 
bribery and corruption during 1960-
61 ; 

(b) what are their ranks; 

(el in case ot (a) at what staJe has 
investigation against them reached; 
and 

(d) 'how much movable and im-
movablp property was found with 
them? 

The MiDister of Works, Houslq IUld 
Supply (Shrt K. C. Reddy): Ca) and 
(b). Suspended. An Oftlciatin, ~ 
puty Director General CProll'e.), a 
Special Director of Inspection. and an 
AII.c;jlltant Director of SuppJles. 

il u,~  

A permanent Deputy Director of 
Supplies, officiating aa Deputy Con-
tro)]pr General (Defence Production). 

(e) Investigations a,aln.t the offi-
ciating Deputy Director General CPro-
2ress) and the AssistAnt Director of 
Supplies have been completed and 
departmental proceedinp ap.imt 
them are in progre.. 

Investi,atlon .,ain.t the Spedal 
Director of lnapection has not yet been 
completed and i.!I in progreu. 

Id) Omciatin, Deputy Director 
('ri!'neTal ( o ~~  

ANlstant Director 01 Sup-

Ita. 

6.41,072 

plies 1,48,'770j 12 

Permanent Deputy DIrector of 
Supplies, ofIlclatin, a. 
Deputy Controller ('..enera I 
( n~ Produc-
tion) 1,"',718'88 




